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IN THE CENTRAL AT HYDERABAD

HYDERARLT BENCH
Q.A.NO. & 43- /93

LDMINISTRATTVE. TRIBUNaT,

‘ ' Date of Orger: s ~23
Between: . - ' . 4

ol
'1. Divigional Failway Mznager, (3)
South Ceitral Railway, Secunder_abad,
2. Pormanent "A¥ Incmrctar (
S.C.Rly, Secunderabad.
3. Chiefq Signal Inspector,

Signal & Teleconmunication IEpartment, .
S.C.Rly, Secunderabad.

Zon)

. Applicantg,

' ang
e G farntecan,
2. Presiding Officer, Labour Court,
Narayanaguday A.P.Hyderabad.-
-e Respondents.

Fer the Applicantsl Mr.N,k;Devraj; SC for Rlys,

For the Resbondents:

CORAM3

THE HON'BLE MH.JUSTICE V.NEELAIRI RAO & VICE CHAIRMAN
' . auD | ' ' |
THE HON'BLE MR.PIT P IRUERGADL . MEMBEY.( ADMu )
The Tribuna)] made the following Order:.-
Adnd t, The dperation of the orger dated 11355
in C.M:_P.No. g /47 /83 is Suspended until further orders.
Issue notice to the Respondents.

Post the cage on 6.9.93,

ra

To . .
Lvi i L1 ' S derabad,
1. The Divigsional Railway Manager (B.G) s c_p1, Secun _
2. The Permanent way IOSpecth (?on) S5.C.Rly, Secugéeéiggd.
3, The Chief Signal InSPECtOI'dSlES:é'& Telecommunica
i Secunderabad’ . '

Ebpggtmfggégbégéﬁggé, Labour Court, Narayﬁnaguda, Hyerabad.

g. ggg CQS; to iir.N.R.Devraj, SC for Rlys. CATL. Hyq,

6. One copy to Mr. . /
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1IN THEZ CETRaL ADMINISTRATIVE TRIBUNZL
EYDERABAD BENCH AT HYDERABAD

THE HON'BLE ME.BUSTICE V.NEELADRI RAO
VICE CHZIRMAN
AND

THE HON'BLE MiJA.B.GORTY ; MEMBER(ZAD)

LN
THE HON'BLE MRJT.CHANDRASEKHAR REDLY
MEMBER(J)

4D

THE HON'BLE MR.P.T.TIRUVENGZDZM :M(&)

‘ ,
Dated 3 '6.17 _A-_1993

———
ORDER/JUBGMENTT

-

M 7T fa.. C.2. NO,

—in
O.A.NoO, §48/6¢1-
ZisHo, {W.P. )

Aamitted and Interim directions
issued

Dismi sed as withdrawn : ,
sed for default, _
ed/ Ordered

er, as to costs.






